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to assess the existing medical facilities for 
the gas victims at Bhopal and they plan to 
submit their suggestions in a report based 
in their studies. The policy of the 
Government is that there is nothing to 
hide. any material from anyone and the 
Government is always open to any 
suggestion in the matter. The 
Government has not received any report 
from the Commission. 

[T rans/atlon] 

Joint Exercise by Indo-US Army 

291. SHRIMATI KRISHNENDRA 
KAUR (DEEPA): Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Government are 
considering any proposal to conduct joint 
exercise by Indo-U.S. army; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN): (a) No, Sir. 

(b) Does not arise 

[English] 

Industrial Park in Gujarat 

292. SHRI HARIN PATHAK: Will 
the PRIME MINISTER be pleased to 
state: 

(a) whether the Government of 
Gujarat has requested the Union 
Government for allotment of Industrial 
Park; 

(b) if so, the action take~ by the 
Government thereon; 

(c) whether some multi-national 
companies have settled down in Gujarat 
after the new economic policy; and 

(d) it so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY 
(DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT AND DEPARTMENT 
OF HEAVY INDUSTRY) (SHRIMATI 
KRISHNA SAHI): (a) and (b) Gujarat 
Government has agreed, in principle, to 
the "Export ~romotion Park" scheme of 
the Government of India Further action 
can be initiated after receipt of the formal 
project documents from the State 
Government. 

(c) and (d) Foreign collaboration 
approvals are intended to determine the 
terms and conditions of collaborations 
and usually do not indicate locations of 
the industries to be set up. Consequently 
foreign investment data 1>pecific to a 
location are not centrally maintained. 

[T rans/ation] 

Allocation Under JRY to Uttar Pradesh 

293. SHRI HARI KEWAL PRASAD: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the amount allocated and 
released to Uttar Pradesh under the 
Jawahar Rozgar Yojana during the last 
two years; 

(b) whether inadequate allocation 
has adversely affected the people in 
drought affected areas; and 

(c) if so, the reaction of the 
Government thereto? 




